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Mew Delhi this the 2Zna cay of December, 1778

! ,le Shri Ratan Prakasti, Memper {3
on’ble Shri N. Sahu, Member (&)

ahri Ashutosh Mishra,
ﬂhAmouperiﬁtuHu£ﬁt

Department of social Welfars,
Govt. of N.C.T. of Delhl)

Son of latc ahri K.C. Mishra
R/So BB/SI-B, Janakpuri

Hew Dslhi- 11005&

W xu e or@tltione

&
Govit. of

2 shri 8. Malai Chamy. IAS.
Secratary, .
sovt. of N.C.T. of Delni.
%5, Sham Nath Maird, Dalhi- 54.
& smt. G

Dirsector,
Department of Social Welfare,
Govt. of N.C.T. of Delhi.,

nld I.T.I. Building, Canning lane,
K .G. Marg, Mew Delhi~110001.

(By Advocate: None)

QRDER _(Oral) .

By Hon’ble Shri Ratan Prakash. Member (J)

Learned counsel for  the patitioner
states that after issuance of the no otice responaents
have since Comp lied with the order and hs, thersfore.
does not press this C.F. furthsr. = is
dismissed as not pressed and the notices issued to

. Sahu)‘ {(Ratan Prakash)
Membeir (&) Member (J
GG




